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THE HIGH COURT OF KERALA

PROCEEDIN

Kochi : 682 031
Dated :11.07.2017

S

High Court Establishment- filling up of vacancies in various‘categories of

Computer Assistant, High Court - orders issued

................................................................................................................................

Read : 1. High Court proceedings No. A2 - 11911/2016 dated 17.04.2017
2. High Court proceedings No. A5 - 95206/2016 dated 19.04.2017
3. High Court proceedings No. A2 - 424/2017(1) dated 11.07.2017
4. High Court proceedings No. A2 - 424/2017(2) dated 11.07.2017

Order No. A2 - 424/2017(3)

The following Senior Grade Computer Assistahts, High Court in the
scale of pay of X 30700-65400 are temporarily promoted as Selection Grade
Computer Assistants, High Court in the scale of pay of X 32300-68700 with
effect from the dates and in the vacancies mentioned against their names.‘ |
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No

Name

Date of
effect

Vacancy

Smt. Assma Beevi K. A.

11.04.2017
(temporary)

consequent on the regularisation
of temporary promotion of
Sri.Parameswaran Pallipatt,
Selection Grade Computer
Assistant, High Court as per the
High Court proceedings read (4)
above

Smt.Mary Sweety Varghese

19.04.2017
(temporary)

Vice Sri. T. P. Balachandran,
Selection Grade  Computer
Assistant, High Court
temporarily promoted as Office
Superintendent, High Court as
per the High Court proceedings
read (2) above '
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Vice Smt. G. Retnam, Selection
Grade Computer Assistant,
_ 19.04.2017 |High Court temporarily promoted
3 [Sri. Sudheer A. S. :
(temporary) a5 Office Superintendent,
High Court as per the High Court
proceedings read (2) above

The followmg Computer Assistants Grade I, High Court in the scale
of pay of ¥ 27800- 59400 are promoted as Senior Grade Computer Assnstants
High Court in the scale of pay of X 30700-65400 as detailed below.

L

SI. Date of effect and |
Name . Vacancy
No nature of promotion
Consequent on the refixation
4 |Sri. Siyad A1, 11042017 FN, | 0adre strength as per the
' High Court proceedings read
(3) above
A o 11.04.2017 FN. |Vice Smt. Assma Beevi K. A |
5 |Smt. Lini P. D. (temporary)  |(S!. No. 1) promoted
19.04.2017 Vice Smt. Mary Sweety
6 |Sri. Milin K. Mohan Varghese (SI. No. 2)
(temporary) : promoted
_ 19.04.2017 Vice Sri. Sudheer A. S.
7 | Smt. Beenamma P.P. (temporary) (SI. No. 3) promoted

The following Computer Assistants Grade II, High Court in the

scale of pay of X 20000-45800 are promoted as Computer Assistants Grade l,
High Court in the scale of pay of X 27800-59400 as detailed below.

,‘3{". Name Date of effect Vacancy
Consequent on the refixation
: of cadre strength as per the
8 |Sri. Anuj Antony 11.04.2017 F.N. High Court proceedings read
(3) above ]




;3‘/,' Name Date of effect Vacancy
: vacant vice Sri. Siyad A .
9 |Smt. Sheeba M. J. 11.04.2017 F.N.

(SI. No. 4) promoted
11.04.2017 F.N. | Vice Smt. Lini P. D. (SI. No. 5)
(temporary) |promoted
19.04.2017 |Vice Sri. Miin K. Mohan
(temporary) |(Sl. No. 6) promoted
19.04.2017 |Vice Smt. Beenamma P. P..
(temporary) |(Sl. No. 7) promoted

10 ' Smt. Meera Mohan

11 | Smt. Sheeja N.

12 | Sri. Jayan K. V.

The appointment by transfer of Smt. Saranya Babu and Smt. Raji G. as
Computer Assistants Grade I, High Court on temporary basis as per the
High Court proceedings read (1) above are regularised w.e.f 17.04.2017
consequent on the regularisation of promotion of Sri. Anuj Antony(S!. No. 8) and
Smt. Sheeba M. J.(SI. No. 9).

(By Order)
oM
Lissamma Joseph Murickan
Assistant Registrar
To é\/
The persons concerned.
The Joint Registrars, High Court
The Députy Registrars, High Court
The Private Secretary to the Chief Justice, High Court.
The Public Relations Officer, High Court.
The Finance Officer, High Court
The Assistant Registrars Concerned “and chief Libravian, High Court
The Section Heads concerned
The Confidential Assistants to the Registrars, Hi'gh Court
The Finance Wing, High Court
The 'G' (Accounts - Il & llI) sections, High Court.
e IT Section, High Court (for uploading in website)
The A4 seat, High Court
The Administrative Records Section, High Court
The file.



